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Mr. P.P. ﬂathur Counsel for the app11cant

Mr. U,D, Shama, GCounsel for the
_ re spondentsyt

Thé kearned counsel for the
applicant says that in view of the averment:
made in Para No., 4 of the reply by the
respondenté, applicant would not'like
to proceed further with this epplication,
gﬁd praYSAthat-applicant be pemitted to
approach this Tribunal, if fresh cause of

action ar@se&,Consuquently this OA is

di smissed as withdrawn, (:;22 4¢;§l
oy

(A.P. NAGRATH) (G.L GUPTA)
MEMBER (A) VICE CHAIR\AAN




